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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
CORRIGENDUM
New Delhi, the 12th October, 2023

Ref: HQ-PUB-BIS (715).—Bureau of Indian Standards hereby makes the following
AMENDMENT to the NOTIFICATION of Government of India under the Ministry of Consumer Affairs

Food and Public Distribution (Department of Consumer Affairs) in Part Il1l, Section 4 of the Gazette of
India in pursuance of sub-rule (1) of Rule 15 of the Bureau of Indian Standards Rules, 2018

D

Extraordinary vide HQ-PUB012/1/2020-PUB-BIS (692) dated 3" October 2023 (Published on
5 October 2023)

SI No. 1,2,3, and 5 column (5) of schedule — Substitute ‘28 March 2024’ for ‘28 March 2023’

P. RAJESH, Scientist F & DDG (ITS, PRT & TNM)
[ADVT.-111/4/Exty./488/2023-24]
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